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P osts and  T elegraphs A dvisory C om 
m ittee  POR M adras circle

r Shri Madiali Gowda:
\  Shri Keshavatengar:

Will the Minister of Commiinlcatioiis 
be pleased to state:

(a) whether there is a Posts and 
Taliegraphs Advisory Committee lor 
Madras Circle;

(b) which areas come under its juris
diction; and

(c) who are the Members ot that 
Conmvittee and what interest they re
present?

The Deputy Minister of Commiml' 
cattons (Shri Raj Bahadur); (a) 
There are two Committees in Madras 
Circle:-

(i) Madras — Main.
(ii) Travancore-Cochin 

Committee.
Zonal

(b) The jurisdiction of the lormer 
extends over Madras, Mysore, and 
Coorg States while iliat of the latter 
extends over Travancore-Cochin' State 
only.

(c) Besides the Chairman and Sec
retary of both the Committees, who 
are the PostmasterrGeneral and the 
Director of Postal Service respective
ly, the members of the Committees are 
as follows!—

(A) Madras—Main :

(i) Two representatives of Madras 
Government. (One official 
and one non-official).

(ii) One representative of Mysore 
Government.

(iil) Three Members of Parliament 
(including at least one from 
Mysore State). ,

(iv) Four representatives of Trade 
and Commerce (including 
one from Mysore State).

(B) Travancore-Cochin Zonal Com
mittee :

(i) Two representatives of Tra
vancore-Cochin Governfnent 
(One ofncial and one non* 
offtcial).

(ii) Two Members of Parliament.
(Hi) Two representatives of Trade 

. and Commerce*

C ost op W agons

860. Shri B. Y. Reddl; (a) Will the- 
Minister of Railways be pleased te
state how many new wagons have been 
put on line in the month of January,
1953 on the different Railways?

(b) Out of that number, what is the 
number of imported wagons?

(c) How does the cost of the indige
nous wagon compare with that of Im
ported one?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): The infor* 
mation is being obtained and will be 
laid on the Table of the House in due 
course. ■

L oans to  I n d ian  Sh ip p in g  C om panies

861. Dr. Lanka Sundaram: Will the 
Minister of Transport be pleased to
state:

(a) the amounts that were ear
marked for the purpose of advancing: 
loans to companies for the construc
tion and acquisition of coastal and/or 
overseas ships during the years 1951-52, 
1952-53, 1953-54 and the amounts which 
havo actually been given during the- 
period for that purpose;

(b) the names of the companies to» 
which loans have been advanced for 
the construction or acquisition o f  
ships, together with the amounts given, 
and the terms and conditions under 
which the same have been given; and

(c) why the amounts earmarked by 
Government to be given as loans for 
the construction or acquisition of ships 
have not been fully utilized?

The Parliamentary Secretary to the 
Minister of Railways and Transport
(Shri Shahn *̂**'"' ^
A statement containing the recjuired iiK
formation is la id  on lhp T a b ie  or tn e  
House. [See Appendix VIIL annexure 
No. 12.]

(c) Shipping is in the private sector 
and the initiative for the acquisition 
of additional tonnage rests primarily 
with the shipping companies who must 
decide whether and :̂o what extent 
they should avail of the loans ofiered 
by the Government.

Production  of R jck and  Paddy in  B ihar

862. Shri K. P. Sinha: Will the Minis-, 
ter of Food and Agriculture be pleased 
to state:

taV'the estimated total q\iantity of 
all Rabi food grains and paddy pro




